[ 5 Decemb er, 2023 ]

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | also associate myself with the
Special Mention raised by hon. Member.

MR. CHAIRMAN: The next speaker is Shrimati Jebi Mather Hisham; Demand for
enhancement of salary and other service benefits of Anganwadi employees.

Demand for enhancement of salary and other service benefits to Anganwadi
Employees

SHRIMATI JEBI MATHER HISHAM (Kerala): Sir, the Anganwadi workers and helpers
who are shouldering the immense responsibility of catering to the nutritional and
various other developmental needs of the children and also to the nutritional
programmes for the adolescent girls and pregnant women, are now in distress. There
is no hike in their salary for the past seven years. The present monthly salary of
Anganwadi helpers is Rs. 12,000 and that of Anganwadi workers is Rs. 8,000 in
Kerala. This should be enhanced to a minimum of Rs. 21,000. There should be a
provision to bring about their salary revision along with that of Government
employees. Even though subscription amount is being collected towards Anganwadi
workers' and helpers' welfare fund, benefits are not enhanced in accordance with the
amount collected.

Anganwadi employees are facing various difficulties in performing their duties
on a daily basis. They are not given performance grant for the data collection work in
respect of various programmes and projects implemented at various levels starting
from the Panchayat level. Since all of them do not have smartphones, they find it
practically difficult to upload this data. Every expense including the payment of
electricity and water bills of the Anganwadi centres, travel expenses for attending
official meetings, etc., have to be borne by them, which is burdening them even
more.

In this context, | urge the Central Government to appoint a high-level
Commission to study the factual position and to make necessary recommendations
for the betterment of Anganwadi helpers and workers.

SHRI M. MOHAMED ABDULLA (Tamil Nadu): Sir, | associate myself with the Special
Mention raised by hon. Member.

DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, | also associate myself with the
Special Mention raised by hon. Member.
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DR. FAUZIA KHAN (Maharashtra): Sir, | also associate myself with the Special
Mention raised by hon. Member.

DR. JOHN BRITTAS (Kerala): Sir, | also associate myself with the Special Mention
raised by hon. Member.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | also associate myself with the
Special Mention raised by hon. Member.

SHRI SUJEET KUMAR (Odisha): Sir, | also associate myself with the Special Mention
raised by hon. Member.

MR. CHAIRMAN: The next speaker is Shri Babubhai Jesangbhai Desai; Concern over
air, water and soil pollution.

Air, Water and Soil pollution
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